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Loans advanced by the Shipping
Development Fand Committee for
Import of Trawlers

1713. SHRI SHYAM SUN-
DAR MOHAPATRA : Will the
Minister  of TRANSPORT  be
pleased to state :

(a) whether it is a fact that the
Shipping Development Fund Com-
mittee is financing imported fishing
trawlers which bave already been
financed by the private companies;

(b) if so, what are the detalls
thereof ; and

(c) what steps Government pro-
pose to take to stop such irrcgularis
ties on the part of SD.F.C. ?

THE MINISTER OF STATE
IN THE DEPARTMENT OF
SURFACE TRANSPORT (SHRI
RAJESH PILOT) : (a) No, Sir.

(b) and (c) Do not arise.

Supreme Court’s direction on
Model Eye Hospital, Lajpat
Nagar and Rural Eye Hospital
Madanpur Dhabas, New Delhi

1714. DR. SHYAM SUNDAR
MOHAPATRA: Will the Minister
of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether it is a fact that the
Supreme Court has given direction
to the Minister of Health in the matter
of a public interest petition complain-
ing about the mismanagement, for-
gety, criminal breach of trust and
stoppage of Iree cye relief services in



